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St VIIRG GY Ve IRI 3-H ERI Yeed focal ot wey A and ey den se ferry ot seep wae 

UH-T-3-18-2018-1-a (20), Ararat, fetes 11 Katt 2019 Hl afeikod Sed By, WoT WH, TITER, 

4 Sh 1g aretha ters (2) 4 aedifiza aftanRat at wtars 03) 4 af da & fed anita werent 
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AY, Rr 29 Wale 2020 

P— WRU 3-18-2018-1-Vid— HRA G Aes S ayeds sas S Ws (8) H GAT A, Fa 

aes Bt aA HAH WH—I-3-18-2018-1-T1g (45), Forte 29 ory 2020 oT sidull sare MENTTT 

RAGE GH WSIS H AA V Te seVrGa, 
VSR ST, BILE. 

Bhopal, the 29th July 2020 

No, F-A-3-18-2018-1-V€45).- In exercise of the Powers conferred by sub-section (4) of 

Section 3 and’ Section 3-A of the Madhya Pradesh Vat Act, 2002 (No. 20 of 2002) and in supersession 

of this Departments Notification No: F-A-3-18-2018-1-V-(20), Bhopal, the 11th February, 2019, the 

State Government, hereby, appoints the Officers mentioned in Column (2) of the Table below as 

Appellate Autliority for the area specified in column (3) and confers the powers to dispose off the 

Appeal cases pending or arising Under section 46 of the said act in the area. This responsibility shall 

be in addition to thetr present responsibilities :- 

  

  

TABLE 

S.No. Name, Designation and present posting Area 

(i) 2) (3) 

h, Smt. Neha Meena, Zone Indore-01, 

Addl. Commissioner, Commercial Tax, Zone Indore-02 

@ffice of the Commissioner, Commercial 

Tax, MP, Endore. 

2 Shri N.S. Maravi, Zone Bhopal, 

Birector, Commercial Fax, Zone Gwalior, 

Office of the Commissioner, Commercial Zone Jabalpur 

Tax, MP, Indore. 
  

By order and in the name of the Governor of Madhya Pradesh, 

RATNAKAR JHA, Dy. Secy. 
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